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JUSTICE VC.GUPTA, JM: 

Heard the learned counsel for both sides and 

perued the records. 

The transfer order is dated 29.02.201.6. But the 

Applicant has not joined till date. It has been contended by the 

learned counsel for the applicant that transfer order is against 

the policy of transfer. 

. Hence this OA is disposed of at this admission 

stage with direction that the applicant may approach his 

authbrity by way of making a representation, if so desired, 

within a periOd of two weeks from today and in .the event of 
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receipt of any such representation within the aforesaid period, 

the authority concerne&is directed to consider and dispose of 

the same in a well reasoned order under intimation to the 

applicant within a period of two weeks there from. It is made 

clear that passing this order does not mean that the transfer 

order has been stayed. No costs. 

(Ms.Jaya Das Gupta) 
Adrnn. Member 

(Justice V.C.Gupta) 
Judicial Member 
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